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TEF TRAGT i< TSHTT HATA

e fawett, 10 S[eTE, 2026

FT.3M. 3769(3).— Fea T TTHTT o, TS ToHT Afearf=aw, 1956 (1956 FT 48) (orer zad zae
THT Ih ATTTHIT Fgl AT g) Al g7 3F il ITART (1) F AT IR A T 9T GF1 F 925
TRagd 3T TSN WATAT AT ATREAT HEAT F.AT. 867(E) ATrE 17/02/2026, ST AT F TSI,
FETITI, AT |, G 3, ITET (i) H THI19T 6T 75 off, g7 g o= & 747 S et § NH119D &

.71, 0.000 7 .#1.55.002 T  T[EIA TSN  FHIT (FATETHRA / T A HT a4, AT(R), FILEAT,
T ST TATAT 6 [0 39 ATIGAAT ¥ IUaE A=t § Afafaw | &1 o&iF 39 & oI serT v
oo & ofT

o7 3% ST 7 A 396 ATAT B 4T 3% i 3ugrr (3) F aefiT ariie 26/02/2026 F
“Tgeara zree [ZRe91]”, 26/02/2026 FT “TEgeara” a1 # Tt e 2 o ;

STt AT ITTAFHTLT T GT 3T % dgd a9 A9 IH g2 5, e 9 o= g e
3T Itua w9 § e G,

5231 GI/2026 @)
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S TeTH AT F 3 STTSHIH sl 1T 3% il STLTT (1) F FATEL H, Feald TLRE R SO
BRICEE U

AT: T, Feal T LRI, TeAH TR 6l I TS ITH g7 1 9T A I AT IH Al g7 39
T ITETRT (1) FIRT T&T AREAT FT TINT FLd g0, T =TT FIAL & 16 36 =1 # fafafae e &1
qETh AT & o stsie o ST =R ;

AT AT, Feal T TLHIL, Ih AT AT il &7 3 il ITETT (2) F SATALI § T HTIOIT FLdl g o6
TH ATEEHAAT o TSI H TR I, I ALAT H (AAeg G THT Feea l § 6 g arcdivds &9
H ea i qea | g g ST |

AT
TOgR T & 7347 S et § NH119D % .4, 0.000 & .#1.55.002 ¥ T 37sier it ST ATt S0
g srarat @<=t R faawm
T FT A g ST &7 T T T
EInE] GERMEC qRr s e || i f v oIf T ATES ey Rawg
e (FRITH) ST T AT
1 2 3 4 5 6

ATH T AT fewdt

e T ATH: @AY

1 1096 IGEl gagY 0.0504|[ATeram=T 4T 9f1-
TTEEAY AT

2 1506 IGEl g8l 0.0081 |[zr@TaTE fagr av=F

3 594 EEi CRERS 0.1092|[F T fig =T fR=ma
Ty fig 7w g

T T AT AT FeTh

4 206 IEEL ERERS 0.0052|[g@ a1ea fuar- =
IEEIERRICT]

UEEICIC R CEY

5 860 BEl EREAS 0.008|[@TET TTET AT
TTHYETE ITed ar
SRy e foaT-
AT ATeT AT
HHTHTT T Fa< Tal-
AT ATeT

TTe T AT A9T

6 1004 IEEL gigY 0.0541|[3T8TT THTL ATATA
fOaT- F=it oo
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HILT T TSI . AHTYTL

EEIEEDEIEAECRIE]
Fog I T HIH
TIEAT AT S1E

7 542 ERERS 0.0607||zrefw or|t foar-
faefrar 3 ofa-
T YAl 9T, HoTT
ot foaT- FafiT uew
g ST aes
AT AT AT
IERIEGIECRRER I
o A= AT
wredT T 75 e
T ATS] (AT A
ST

T T ATH: TRATIL &7

8 242 1z 0.1748||srfrer T foraT- &=
fergrereor g

UIEEIKILHE TR

9 66 s 0.0673|[FEFET 9T AT
ora7 foaT =g ot

e T ATH: T

10 1730/2911 s 0.0105||r=rft srme fer

ATAF T AT SARCST

UEEICICHCE I

11 1478 EREAS 0.0152|[ama== wgdr fuar-
foraeReY wgar

12 1539 CRERS 0.004|[Fea=Tra fig 2T
EASERALE

13 1627 ERERS 0.1983|[w == e fuar-
Ty o

14 579 TR 0.0171|[zmaTs fagr av=we

15 582 CRERS 0.004|[@e T Fav foqr- Few
T

16 583 CRERS 0.0437|[@TaTs fegTe HThTT

17 585 ERERS 0.1105|[eret Faz faar- e
el

18 589 CREAS 0.0132|[@&HT Fav foar- Few
el

19 593 EREAS 0.00202|[srsT wgar foar - Freft
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e 7 90 et

20 659 GEl CREAS 0.0343|[FTea a5 AT gasav
qTae AT T
RIECRERIoE:FCiEy
RIECH

T T ATH: TAT

e T AT @

21 149 fasfy #1z 0.0451| |+t Feft wefi- Ty
CIGEIG]

e FT ATH: A=

22 456 st EREAS 0.1525|[&=or foar- sHa
RIECH

NEEIE IR IELC]]

23 601 IGEl EREAS 0.0243|[=TaT<T Fgar fuar -
T wEar

AT T AT [OE

T T A TAE

24 2049 TR CEELS 0.0404||fs=ea% 7Te= =1 wger
ATed a7 AT TTeT
IEELEICIRIES]

e T ATH: FIAT

25 3052 GEll ERERS 0.0961 |[zer=g =Tee fUar-
REEFRIECE

e T AT T

26 1366 st EREAS 0.0099|[q¥er FTaa fUaT- A"
RIECH

27 2638 GEil EEEAS 0.1162|[TT= T 7T foar
TRITT 9 AT AL9T
re foar ST |

(e T ATH: Fot AT

28 142 BE( #1z 0.0512||srerer fiz firar-
TR(TT AT g
ECIRERICCRELIE
RECERIEE]

29 142/350 IGEl uics 0.0178||zraerer foig foar-
TRiTT T g
ECIERICCRELIE
AT AT
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30 176 s 0.1229||wrer feig fara-
it ey fAg
AT ATee fodr-
AT AT

T T T TEER

31 285 ERERS 0.075|[30vs fRig faar- =it
"= frene foig

A AT T AT

32 5 CREAS 0.052|[% %HT

AT T ATH: [ET

AT T T FHALT

33 372 g5l 0.043|[xraee fEsft fuar-
TRiT FwresaT et

TS AT ATH: AT

34 384 A1z 0.0157 |[7Taeer sz frar-
EFRATT THATA

UEEIRICHECIC

35 102 EREAS 0.14175|[gsta= sH|T= -
TR TS s T

36 230 g5l 0.2518||TTTHST&AT 3T H

TiE T ATH: A

37 217 #z 0.01|[FaTid g foar
ERIREE

e T AT HSATA

38 703 ERERS 0.1715|[zrarfRrer fer foa-
Fgaa e

AT T ATH: FTHT

T T AT TE

39 283 CREAS 0.0032|[gm\= e faar-
T Aegg N

Total 2.43097

[®T. . 11112/LA/Bharatmala/PIU-Gaya/1/2020/3D]
g e, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 10th July, 2026

S.0. 3769(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 867(E) Dated:17/02/2026 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH119D in the stretch of land from Km. 0.000 to Km. 55.002 in the district of GAYA JI in the state of BIHAR

And whereas the substance of the said notification has been published in “Hindustan Times” dated
26/02/2026 , “Hindustan” dated 26/02/2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH119D in the stretch
of land from Km. 0.000 to Km. 55.002 in the district of GAYA Jl in the state of BIHAR

State: BIHAR ||District: GAYA
SI. No. |[Survey/Plot Number|| Type of Land |[Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
Lt | 2 | 3 [ 5 | 6
[Taluk: Tikari
IVillage: Khanetu
1 1096 Private Dhanhar 0.0504||Lalbachi Devi Pati-
Gupteswar Sharma
|2 ||1506 ||Private ||Dhanhar || 0.0081||Anabad Bihar Sarkar
3 594 Private Dhanhar 0.1092||Saguni Singh Shri
nivas singh, Pita-
Ambika Singh

Rangnath singh
Paripan singh pita-
Binda singh

|Vi||age: Jagir Kathak

4 206 Private Dhanhar 0.0052||Dukhan Yadav Pita-
Late Silochan Yadav

|Vi||age: Matai

5 860 Private Dhanhar 0.008||Lala Yadav vo
Ramprasad yadav vo
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janki yadav pita-
darvaari yadav vo
masomaat tetar
kunwar pati- darvaari
yadav

|Vi||age: Nepa |

6 1004 Private Dhanhar 0.0541(|Akshay Kumar
Agarwal Pita- Late
Arjun Prasad Agarwal
Jibu Gop vald Buddhu
gop Kaum Goala
Sakin Deh

7 542 Private Dhanhar 0.0607||Arvind Sharma Pita-
Late Mahendra Singh
Binita devi Pati- Late
Ravindra Sharma,
Sanjay Sharma pita-
late mahendra singh
udimia vald bulak mia
merdaar mia salvar
mia peshran meni
miya morbhi mia yudh
mia peshran naju mia
kaum kunjra

Village: Dariyapur Tepa |

8 242 Private Bhith 0.1748||Anil Kumar Pita- Late
Siyasaran Singh

|Vi||age: Kehonra |

9 66 Private Bhith 0.0673||Madhusudan Sharma
Nageswar Sharma Pita
Ramchandra Sharma

[Village: Musi |
|10 173072911 ||Private ||Bhith I 0.0105|[Triveni Prasad Singh |
|Ta|uk: Belaganj |
IVillage: Khaneta |

11 1478 Private Dhanhar 0.0152(|Vasdev Mahto Pita-
Lipakdhari Mahto

12 1539 Private Dhanhar 0.004|[Satyanarayan Singh
Vo Krishna Singh
pita- Surajdev Singh

13 1627 Private Dhanhar 0.1983||Kapildev singh Pita-
Ramdip Singh

|14 ||579 ||Government ||Dhanhar || 0.0171||Anabad Bihar Sarkar |

15 582 Private Dhanhar 0.004||Lakshmi Kunwar Pita-

Keshar mahto
|16 ||583 ||Government ||Dhanhar || 0.0437||Anabad Bihar Sarkar |

17 585 Private Dhanhar 0.1105||Lakshmi Kunwar Pita-
Keshar mahto

18 589 Private Dhanhar 0.0132||Lakshmi Kunwar Pita-
Keshar mahto

19 593 Private Dhanhar 0.00202||Bhajan mahto pita -
kashi mahto
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|Vi||age: Singhaul

20 659 Private Dhanhar 0.0343||Rupdev yadav vo
Dhaneswar yadav vo
Ramvisun yadav pita-
Mahvir yadav

[Taluk: Paraiya |

Village: Khaira |

21 149 Private Bhith 0.0451||Bhuneswari Devi Pati-
Munsi paswan

|Vi||age: Maranchi |

22 456 Private Dhanhar 0.1525||Gurucharan Pita-
Amrit Yadav

|Vi||age: Majhiawan |

23 601 Private Dhanhar 0.0243|(Chamari Mahto Pita -
Rupdev Mahto

|Ta|uk: Guraru |

IVillage: Guraru |

24 2049 Government Dhanhar 0.0404|(Bindeswar yadav vo
Mahesh Yadav vo
Rampravesh yadav
pita odhi yadav

|Vi||age: Konchi |

25 3052 Private Dhanhar 0.0961(|Devendra Yadav Pita-
Ramchandra Yadav

|Vi||age: Ghatera |

26 1366 Private Dhanhar 0.0099|(Suresh Yadav Pita-
Mohan Yadav

27 2638 Private Dhanhar 0.1162(|Tarbir Yadav Pita Late
Devan Yadav Naresh
Saw Pita Jogi saw

|Vi||age: Kajraila |

28 142 Private Bhith 0.0512||Avdhesh Singh Pita-
Late Ramdip Singh
Chamari Yadav Pita -
Bhuneswar Yadav

29 142/350 Private Bhith 0.0178||Avdhesh Singh Pita-
Late Ramdip Singh
Chamari Yadav Pita -
Bhuneswar Yadav

30 176 Private Bhith 0.1229||Avdhesh Singh Pita-
Late Ramdip Singh
Chamari Yadav Pita -
Bhuneswar Yadav

Village: Paharpur

31 285 Private Dhanhar 0.075|[Upendra Singh Pita-
Late Nand Kishor
Singh
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Village: Anantpur

32 5 Private Dhanhar 0.052(|Manju Devi

Taluk: Gurua

Village: Hasanpur

33 372 Private Dhanhar 0.043|[Ramdev Mistri Pita-
Late Kameswar Mistri

Village: Bharaundha

34 384 Private Bhith 0.0157||Ramkrishna Prasad
Pita- Late Prabhulal

Village: Itawa

35 102 Private Dhanhar 0.14175||Brijnanadan Prasad
Pita- Late Rajendra
Prasad

36 230 Government Dhanhar 0.2518||Gairmajarua Aam

Village: Bharthipur

37 217 Private Bhith 0.01{|Ramakant Singh Pita
Late Kedar Singh

Village: Kathwara

38 703 Private Dhanhar 0.1715||[Ramasish Singh Pita-
Bahdev Singh

Taluk: Amas

Village: Gangti

39 283 Private Dhanhar 0.0032||Doman Rikiyasan
Pita- Late Nanhku
Rikiyasan

Total 2.43097

[F. No. 11112/L A/Bharatmala/PI1U-Gaya/1/2020/3D]
SHAIKH AMINKHAN, Director
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